03/2020,704/2020.,705/2020

BAIL APPLICATION: 700/2020, 7

FIR No.123/2020
PS: Hauz Qazi

State v. Vijeta Saraswat
State v. Smt Shakti Sharma
State v.Sunil Saraswat
State v. Surya Kant Sharma

03.12.2020

Present Bail Applicatio
1+ link of the court of Sh. Naveen Kumar Kashyap, Ld. ASJ, who is

n is taken up by the undersigned

being
stated to be on first half day leave today.

Sh. Pawan Kumar, Addl. PP for the State.

Present:
Sh. Manoj Sharma, Ld. Counsel for complainant through

VC alongwith complainant in person through VC.
IO ASI Nagender Singh in person.
SHO Insp. Prahalad Kumar in person.

Reply filed. Copy supplied.
At request, put up for 08.12.2020.
Interim protection, if any to continue till next date of hearing only.

(Neeﬁer Abi erveen)
1¢ Link A PS/Central
03.12.2020

Scanned with CamScanner



BAIL APPLICATION : 798/2020

FIR No.103/2019

PS: H.Nizamuddin Rly station.
State v. Ritesh kumar

03.12.2020
Present Bail Application is taken up by the undersigned
being 1+ link of the court of Sh. Naveen Kumar Kashyap, Ld. ASJ, who is

stated to be on first half day leave today.

Present: Sh. Pawan Kumar, Addl. PP for the State.
Sh. Pankaj Tripathi, Ld. Counsel for complainant.
Sh. Vikas Walia, Ld. Counsel for applicant through VC.

[O Insp. Shiv Charan Meena in person.

At request, put up for 09.12.2020.
Interim order, if any to continue till next date of hearing.

Perveen)
S/Central
03.12.2020

(Neg)!\fer Abj

1 Link A

Scanned with CamScanner



AL APPLIGATION; 914/2024),

Fife Ha,H08A412044
8P Esins
tiade Y. Bhnbi

00.12,2020
Prasent Bail Applloation |s taken up hy the undaersignsd

being 1 link of the aourt of i, Navesn Kumar Kinnhyap, |0, ASD, s s
atated to ba on Hrat half day leave today,

Prasent; ah, Pawan Kumar, Addl, PP for Iha Blale,

i, Viswa Jeel Bharma, proxy counsel for th, M,
Prabhakar,  1.d, Counsal for applicant Bhakir,

Al raquest, pul up for OB, [2,2020),
Interim order, If any (o continua till next date of haaring,

M
‘\‘ 9))/3](‘;//7 el
(Maslofer Apsda Periesn)

1% Link AGTHOPS/Conteal
03.12.2029

Scanned with CamScanner



MISC APPLICATION: 517/2020,

FIR No.0084/2019
PS: |.P.Estate

State v. V.K. Jain(Waziran)

03.12.2020
gned

Present Bail Application is taken up by the undersi
Ld. ASJ, who is

being 1* link of the court of Sh. Naveen Kumar Kashyap,

stated to be on first half day leave today.

Present: Sh. Pawan Kumar, Addl. PP for the State.
Sh. Pradeep Sharma,Ld. Counsel for applicant V.K. Jain.

At request, put up for 08.12.2020.
Interim order, if any to continue till next date of hearing.

(Neﬁfer a Perveen)

1# Link A8J/NDPS/Central
03.12.2020

Scanned with CamScanner



BAIL APPLICATION:53912020.

FIR No.0084/2019

PS: I.P.Estate
State v. Fazar Mohammad

03.12.2020

being 1+ link of the court of Sh. Naveen Kumar Kashyap, Ld. ASJ, who is
stated to be on first half day leave today.

Present: Sh. Pawan Kumar, Addl. PP for the State.

Sh.Pradeep Sharma, Ld. Counsel for applicant.

At request, put up for 08.12.2020.

Interim order, if any to continue till next date of hearing.

Scanned with CamScanner



FIR No 0084/201%
PS: 1L.P.Estate
State v. Ajit @ Aziz

03.12.2020

Present Bail Application is taken up by the undersigned
being 1% link of the court of 8h. Naveen Kumar Kashyap, Ld. ASJ, who is
statod to be on first half day leave today.

Prasant Sh. Pawan Kumar, Addl. PP for the State.
5h.Pragesp Sharma, Ld. Counsel for apphicant.

Al request, put up for 08.12.2020.
Intenm order, if any o continue tll next date of hearing.

e
e
(N_ ofer ,,,.,, -2 erveen)
1* Link AS JNDPS/Central
03.12.2020

Scanned with CamScanner



BAIL AP PLICATION:540/2020,

FIR No.0084/2019
PS: |.P.Estate

State v Sukha @ Imran Khan

03.12.2020
Present Bail Application
being 1* link of the court of Sh. Naveen Kumar Kashyap,

stated to be on first half day leave today.

is taken up by the undersigned
Ld. ASJ, who is

Present: Sh. Pawan Kumar, Addl. PP for the State.
Sh.Pradeep Sharma, Ld. Counsel for applicant.

At request, put up for 08.12.2020.
Interim order, if any to continue till next date of hearing.

ol
N2
(Neelofer Abida Rerveen)
1% Link ASJ/NDPS/Central

03.12.2020

Scanned with CamScanner



03.12.2020

Present Bail Application is taken op oy the mrCRrse
heing 1% link of the court of Sh. Maveen Kumar Kashyap. L2 AS) who s

stated to be on first half day leave todzy.

Prasent: Sh. Pawan Kumar, Addl. PP for the Sia=-
8h. Ashwani Jha, Ld. Counsel fior spgiicart.
31 Giriraj in persan.

Reply filed. Copy supplied.

At request, put up for 04.12.2020.
Interim order, if any to continue till next cale of hearmc.

L \4\{}

Neac‘er%?éa Pervean)
1= Link ARLNDES Carral
03 12,2000

Scanned with CamScanner



BAIL APPLICATION:1557/2020,

FIR No. 266/2020

PS: Prashad Nagar
State v. Monis Alam

03.12.2020
Present Bail Applic
being 1" link of the court of Sh. Naveen Kumar Kashyap,

stated to be on first half day leave today.

ation is taken up by the undersigned
Ld. ASJ, who is

Present: Sh. Pawan Kumar, Addl. PP for the State.
Ms. Ifat Sultana, Ld. Counsel for applicant through VC.

Reply filed. Copy supplied.
At request, put up for 05.12.2020.
Interim order, if any to continue till next date of hearing.

03.12.2020

Scanned with CamScanner



BAIL APPLICATION:1589/2020,

FIR No. 364/2020
PS:Sarai Rohilla
State v. Saif Ali

03.12.2020
Present Bail Application is taken up by the undersigned

being 1+ link of the court of Sh. Naveen Kumar Kashyap, Ld. ASJ, who is

stated to be on first half day leave today.

Sh. Pawan Kumar, Addl. PP for the State.

None for applicant.

Present:

Put up for appearance of counsel for applicant and further

proceedings on 10.12.2020.
Interim order, if any to continue till next date of hearing.

W
s
(Neeldfer AbidaPerveen)

1% Link ASJ[NDPSICentraI
03.12.2020

Scanned with CamScanner



BAIL APPLICATION:1796/2020,

FIR No. 151/2020
PS: I.P. Estate
State v. Subhash Chand @ Mukesh

03.12.2020

Present Bail Application is taken up by the undersigned

link of the court of Sh. Naveen Kumar Kashyap, Ld. ASJ, who is
stated to be on first half day leave today.

being 1+

Present; Sh. Pawan Kumar, Addl. PP for the State.
Sh. Hari Dutt Sharma, LAC for applicant.

At request, put up for 05.12.2020.

Interim order, if any to continue till next date of hearing.

alof M~
(Neelclér Abida @

1* Link ASJ/N /Central
/ 03.12.2020

Scanned with CamScanner



BAIL APPLICATION: 2041/2020,

FIR No.1183/2020

PS: Rajinder Nagar
State v Rahul

03.12.2020
Present Bail Application is taken UP by the undersigned
p, Ld. ASJ, who is

being 1* link of the court of Sh. Naveen Kumar Kashya

stated to be on first half day leave today.

Present: Sh. Pawan Kumar, Addl. PP for the State.

Sh. Hari Dutt Sharma, LAC for applicant.

Reply filed. Copy supplied.
At request, put up for 05.12.2020.

interim order, if any to continue ill next date of hearing.

03.12.2020

Scanned with CamScanner



BAIL APPLICATION: 1856/2020,

FIR No. 291/2020
PS: Sarai Rohilla
State v. Shivam Kumar

03.12.2020
Present Bail Application is ta

being 1* link of the court of Sh. Naveen Kumar Kashyap,
stated to be on first half day leave today.

ken up by the undersigned
Ld. ASJ, who is

Present: Sh. Pawan Kumar, Addl. PP for the State.
Sh. Yogesh Rathi, Ld. Counsel for applicant.

At request, put up for 08.12.2020.
Interim order, if any to continue till next date of hearing.

(Neelo%‘r Abi erveen)

1= Link ASJAADPS/Central
03.12.2020

Scanned with CamScanner



03.12,2020

BAIL APPIICATION; 1884/2020,

FIR No. 45/2020
P8: Prasad Wagar
8tate v, Rajblr 8ingh Chauhan

Prosont Ball Application Is taken up by the undersigned

belng 1% link of the court of 8h, Naveen Kumar Kashyap, Ld. ASJ, who is

stated to bo on first half day leave today,

Prosont:

Sh. Pawan Kumar, Addl. PP for the State.
Ms. Aarll Gupta, proxy counsel for applicant.

Reply filed. Copy supplied.
At request, put up for 07.12.2020.
Interim order, if any to continue till next date of hearing.

(Neelofer Abj erveen)
1* Link AS PS/Central
03.12.2020

Scanned with CamScanner



BAIL APPLICATION: 1909/2020,

FIR No.273/2020
PS: Prashad Nagar
State v. Keshav @ Ashu

03.12.2020

Present Bail Application is taken up by the undersigned

being 1* link of the court of Sh. Naveen Kumar Kashyap, Ld. ASJ, who is
stated to be on first half day leave today.

Present: Sh. Pawan Kumar, Addl. PP for the State.

Sh. Lokesh Khanna, Ld. Counsel for applicant through VC.

Reply filed. Copy supplied.
At request, put up for 08.12.2020.

Interim order, if any to continue till next date of hearing.

(Neelofer Abi Perveen)
1* Link ASd/NDPS/Central
03.12.2020

Scanned with CamScanner




BAIL APPLICATION:1912/2020,

FIR No. 000172/2020
PS: Rajinder Nagar
State v Gaurav Yadav

03.12.2020
Present Bail Application is taken up by the undersigned

being 1" link of the court of Sh. Naveen Kumar Kashyap, Ld. ASJ, who is

stated to be on first half day leave today.

Present: Sh. Pawan Kumar, Addl. PP for the State.
Sh. Atul Chaturvedi, Ld counsel for applicant through VC.

HC Dharampal from PS Hauz Qazi in person.

Reply filed.
At request, put up for 08.12.2020.
Interim order, if any to continue till next date of hearing.

erveen)
PS/Central
03.12.2020

(Neelofer Abj
1= Link AS

Scanned with CamScanner



ANTICIPATORY BAIL APPLICATION: 2042/2020,

FIR No.353/2020
PS: Lahori Gate
State v. Karan Arora

03.12.2020
Present Bail Application is taken up by the undersigned

being 1* link of the court of Sh. Naveen Kumar Kashyap, Ld. ASJ, who is

stated to be on first half day Ieéve today.

Sh. Pawan Kumar, Addl. PP for the State.

Present:
Sh. Abhay Kumar, Ld. Counsel for applicant.

Reply filed. Copy supplied.

At request, put up for 04.12.2020.
Interim order, if any to continue till next date of hearing.

(Neeldfer Abi erveen)

1 Link ASJ
03.12.2020

Scanned with CamScanner



BAIL APPLICATION: 1820/2020,

FIR No. 264/2020
PS: Prashad Nagar
State v. Rajesh Gurjar

03.12.2020

Present Bail Application is taken up by the undersigned

beilng 1* link of the court of Sh. Naveen Kumar Kashyap, Ld. ASJ, who is
stated to be on first half day leave today.

Present: Sh. Pawan Kumar, Addl. PP for the State.
Sh. Anil Kumar Sharma, Ld counsel for applicant.
Kumar Piyush Pushkar, Ld. Counsel for complainant
through VC.

Complainant in person.

IO Sl Pooja Chaudhary in person.

At request, put up for 04.12.2020.

Interim order, if any to continue till next date of hearing.

(Neelofer Abi erveen)
1% Link ASJIIDPS/Central
03.12.2020

Scanned with CamScanner



BAIL APPLICATION; 1879/2020,

FIR No. 235/2020
PS: Kamla Market
State v. Shallender Prasad

03.12.2020
Present Ball Application is taken up by the undersigned

being 1" link of the court of Sh. Naveen Kumar Kashyap, Ld. ASJ, who is
stated to be on first half day leave today.

Present: Sh, Pawan Kumar, Add|. PP for the State.
Ms. Archana Sharma, |d. Counsel for applicant.

At request, put up for 04.12.2020.
Interim order, if any to continue till next date of hearing.

(Nee\ofer Abada Perveen)
1% Link ASd/NDPS/Central
03.12.2020

Scanned with CamScanner



